FORM B

PUBLIC ANNOUNCEMENT
(Regulation 12 of the Insolvency and Bankruptcy (Liquidation Process) Regulations, 2016)

FOR THE ATTENTION OF THE STAKEHOLDERS OF DUCKBILL DRUGS PRIVATE LIMITED

Name of Corporate Debtor DUCKBILL DRUGS PRIVATE LIMITED
2. | Date of Incorporation of Corporate Debtor 19.05.1994

Authority Under Which Corporate Debtor Is Ministry of Corporate Affairs,
Incorporated / Registered Registrar of Companies (ROC) — Kolkata

4. | Corporate Identity Number / Limited Liability
Identity Number of Corporate Debtor

5. | Address of The Registered Office and D/660, Lake Gardens Kolkata 700045,
Principal Office (If Any) Of Corporate Debtor | West Bengal, India

U24232WB1994PTC063258

6. | Date of Closure of Insolvency Resolution 12.04.2021
Process
7. | Liquidation Commencement Date of Corporate| 13.04.2021
Debtor (Date of Liquidation Order passed by
Hon’ble NCLT, Kolkata Bench)
8. | Name and registration number of the CA Santanu Brahma

insolvency professional acting as liquidator IBBI Regn No.: IBBI / IPA-001 / 1P-
P01482 /2018-19 / 12251

9. | Address and e-mail of the liquidator, as | AH—276, Salt Lake, Sector — I,
registered with the Board Near Water Tank No.7, Kolkata — 700091.
E: ip.santanubrahma@gmail.com

10. | Address and e-mail to be used for | AH—276, Salt Lake, Sector — I,

correspondence with the liquidator Near Water Tank No.7, Kolkata — 700091.
E: lig.duckbilldrugs@gmail.com
11. | Last Date for Submission of Claims 13.05.2021

Notice is hereby given that the Hon’ble National Company Law Tribunal, Kolkata Bench has
ordered the commencement of liquidation of the Duckbill Drugs Private Limited on 13.04.2021.

The stakeholders of Duckbill Drugs Private Limited are hereby called upon to submit their claims
with proof on or before 13.05.2021, to the liquidator at the address mentioned against item 10.

The financial creditors shall submit their proof of claims by electronic means only. All other
stakeholders may submit the claims with the proof in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties.

Yok Bk

CA Santanu Brahma
IBBI Regn No. IBBI/IPA-01/IP-P01482/2018-19/12251

Kolkata, the 17" April 2021



Weekend Business Standard «ouwara 1 17 aprit 201

GENERAL NOTICE
In the City Civil Court at Calcutta
Before the Learned Chief Judge
Act XXXIX Succession
Case NO 35 ul 2019
Snamlm Ara
Be um, Las( res’ led
Ra]mahan Shtreet, PS. Jnrasanku,
Kolkata-700 073
- And -
In the matier An application under
Section 327 of the Indian Succession
Act, 1925 for grant of Succession
Certificate:

- And -

In the matter : - Mr. Jawed Igbal, son of
Late Igbal Ahmad, husband of Late
Shamim Ara Begum, residing at 5A,
Rajmohan Street, Chittaranjan Avenue,
Kolkata, West Bengal, PIN-700 073

... Applicant
WHEREAS the above-named Pefitioner
has filed a case under the provisions of
Indian _Succession Act, 1925 on
18.03.2019 for the grant of Succession
Certificate in respect of 1800 equity
shares of Larsen & Toubro Limited held
by Shamim Ara Begum in her name at
the time of her death on 17.03.2012 at|
The Calcutta Medical Research
Institute, 7/2, Diamond Harbour Road,
Alipore, Kolkata-700 027.
Notice is hereby given that my person
having any interest in the estate and
assets of the above-named deceased
may appear in the Court of Learned
Chief Judge, City Civil Court at Calcutta
on 21.05.21 at 10.30 AM. either in
person or through agent, and may file
objection, If any, againstthe application.
In default, the application will be heard
and determined exparte in accordance

Date: 12/4/2021 By Oder
Biswanath Halder:
Superintendent of Gity Civil Court

Calcutta

KIRTI TIEUP PRIVATE LIMITED
R RO SETTE03

10. Raja Santosh Road, Kolkata-700025
Tel. No.: 033-24565502/ 03

| Kanika Satnaliwala D/O. Sudhir Satnaliwala,

PLANT FOR SALE

PARTICLE BOARD PLANT FOR
QUlCK SALE -100 CMT/DAY with
23x7 single daylight

residingat 10, lipore, Kol
700027 one o the director of MIS. Kit Tie Up Pt
g,

press, Bison Spreader and

belt sanders . Also a

a properly situated at 17, Harish Mukherjee Road,
Kolkata-700025 from Sri Kombisam Gopalan
through Deed of Conveyance being no. 6143 or the
year 2002 registered at te offce of R.A. Kol

The original pror Deed - "DEED OF TRANSFER"|
bearing no. 4891 for the year 1980, executed in
between Siba Sati Trust and Sri Kombisam
Gopalan, he Joint Sub -

preslam 8x4 multi-daylight com-
plete line and a 40 cmt/day 16X4
particle board line at Chandrapur
(2.5 hrs from Nagpur). For details
email: mikatallp@gmail.com Or

Tel: 7337503036.

J

S EAPITAL

PROTECTING INVESTING FINANCE ADVISING
ADITYA BIRLA HOUSING FINANCE LTD.

Indian Rayon Compound, Veraval, Gujarat 362 266,
Branch Office: No 404, 4th Floor. Camac Square, 24 Camac Street,
Kolkata - 70001
CORRIGENDUM
'A Possession nofice was published in Business Standard and Ag] kal of Kolkata
edition on 09th March 2021 where demand notice was written 20th February 2020

tior ©

th Jun
Sd-

Authorised Officer,

Aditya Birla Housing Finance Limited

Date: 17th day of April-2021
Place: Kolkata

Regsirar Alipore, Alpare is misplaced ffom our
offce siuated at 10, Reja Santosh Road, Alpore,
Kolkata-700027 dated 06.04.2021 at about 11:30|
AM, for which a general dairy has been lodged on
10.04.2021with C

No.673 dated 10.04.2021

any informion thereof may kindly infmate the|

For Kiti Tieup Pv. Ltd.
Kanika Satalivala

Date: 16.04.2021 Director

DIC INDIA LIMITED
CIN - L24223WB1947PLC015202
Transport Depot Road, Kolkata-700
Phone : (033) 2449 6591-95
Fax: (033) 2448 9039
Website: www.dic.co.in
Email : investors@dic. co.in
NOTICE
Notice is hereby given that
pursuant to the provisions of
Regulation 47 read with
Regulation 29 of the Securities
& Exchange Board of India
(Listing Obligation & Disclosure

EAST COAST RAILWAY

File No. nRM/Engg/KuR/z! -22/E-Tender/06

(1) Tender No e—YendersoumKUR»
11-2021, Dt 08.04.2021

(3) Tender No. e-Tender-EastKUR -
15 - 2021, Dt. 08.04.2021

POST TAMPING & orHER 'I’IE TAMPING

M/C RELATE! JUNGLE:

CLEANING, CLEANING OF SIDE DRAIN
L

2015, the meeting of the Board
of Directors of the Company is
scheduled to be held on
Tuesday, May 11, 2021, inter
alia, to consider and approve
the unaudited financial results
for the quarter ended March
31, 2021.

This information is also available
on the website of the Company
viz www.dic.co.in and the
website of the Stock Exchanges
where the shares of company
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Nitin Kumar Rasiklal, son of late Rasiklal
Shah (also known as Rasiklal Nagardas)
formerly residing at 10, Sarat Bose Road,
Kolkata-700020 and presently resmng al
43, Rajkrishna Ghosal Road, Kolkata-

00042 do hereby solemnly declares that

Mis. Digital Live Ads Limited
Nllln Kumar Rasiklal & Nitin Shah is lhe

35, EZraS(reei Kolkata-700001

Central Bank
tenders from eligible bidders for
“Renewal of the Standard Fire &
Allied Perils Policy and Electronic
Equipment Insurance Policy
covering equipments (Other than
ATM/CDK/KIOSK/SSPBK/
POS/ETMIDS etc.)”. For complete
details, visit our Bank's website

Andhra Pradesh State
FiberNet Limited

Proposals are invited from Interested agencies for
+ RFP for Selection of Agency for undertaking the Civil & Electrical work for
Expansion of APSFL's Data Center and Office Space at the premises of Andhra
University Campus, Visakhapatnam
+ RFP for supply and Delivery of 2F ADSS Optical Fiber cable
Detals o the RPs may b downloaded rom he bsie vwapsflinore-procurement
platform. All other il l Lor:
platform. For any queries Email: apsﬁ@ap dovin

Executive Director
Technology Operations
APSFL, VIJAYAVADA

Www. co.in
under Live Tenders.

Last date for Submission of
Tendersis 07/05/2021upto12.30pm.
Place : Mumbai  Asst. General Manager-
Dae : 16.04.2021 BSD (Insurance)

‘&, £yZ¢/ Al Punjab State Power Corporation Limited

Regd. Offce  PSPCL Head Office, The Mall, Patiala
(Corporate Identity Number : U40109PB 2010SGC033813)
Website : vww.pspln, Contact No. 0164-2756446

Ph. : (033) 40015171/40060065, E:

STRESSED ASSETS RECOVERY BRANCH, KOLKATA
21, Russel Street, Kankaria Cem,a Floor, Kolkata - 700071,
: hi.0!

5171@sbi.

hniwal, Wio.

i Tos|
before Ihe 1“ class Maglstrale Kolkata FlatNo. 402, Kolkata-700006

dated 12,

‘Toshniwal, 43,

, dthfloor.

Form No. INC-25A
Advertisement to be published in the
newspaper for conversion of public company

. Mandi singh
Head-Customer Relations
Business Standard Private Limited.
H/4 & 113, Building H, Paragon Centre,

Opp. Birla Centurion,
rg, Worli, Mumbai - 400013
mail: subs_bs@bsmail.in

“or sms, REACHBS TO 57575

PB.Mar

DISCLAIMER News reports and feature arti-
dles in Business Standard seek to present an
unbiased picture of developments in the mar-
ks e comporte word and the ovemmri

et awing 1o cheumsances bejond Busines
Standard's control and knowledge. Business
Standard does ot take any responsibiliy for|
investment or business decisions taken by
readers on the basis of reports and artices
published in the newspaper, Readers are
expected to form their own judgement.
Business Standard does not associate itself
with or stand by the contents of any of the
aduertsements_accepted in good faith and
published by it. Any daim related to the
advertisements should be directed to the
advertisers concerned.

Removing of movable items lying at Flat No. 408 and 402, AB block. 4th floor, "G
Bhawan" G+1V storied building, 43 ailash Bose Street Amherst Street Kolkata-700006
Wi refeence (o e above, we woukl s Lo o you tat we hve ol the abore
mentioned two flals under SARFAES! ACT 200

We request you kindly remove al the Goods! movable fems as perinventory It soredin

Before the Regional Director, Ministy of

Corporate Afais, EastemRegion

In the matter of the Companies Act, 2013,

Seﬂlul! 14 of Companies Act, 2013 and ru\eM
2014

ot removed by you the same shall be disposed off at your risk and consequences and
2ppropriate towards the costs, charges and expenses incurred as well as towards the
dues and charges and the secured creditor shall not be held responsible for any

In the matter of Honzman International Lid

Date : 17.04.2021 Authorised officer, State Bank of India

(CIN: U27109WB1996PLC079707) havingits
teistered ofice at Bobyunge Ac Maret
461311 it Romd, Soth Plza
Floor, Kolkata 700029, West Bengal, \mma
Notice is hafeby given to the generel public
that the company intending to make an
application to the Central Government under
section 14 of the Companies Act, 2013 read
with aforesaid rules and is desious of
converting into a private fimited company in
terms of the specia resolution ton passed ot o
Extra Ordinary Gener g held on

Engineer/ C&l Circle, O&M, GHTP, Lenra Mohabbat
invites E-Tender for the work of:
1[Tender Enquiry No 279/GHTP/SE/C&IFSSS/AMC/12 Dated 16/04/2021
[Routine, Breakdown, Periodical / Preventive Maintenance and shutdown overhauling
lof C&I Equipments / instruments installed in FSSS, ASLD, Local PLC systems, Local
|Gauges, H2 Plant, Ash Water Recovery System etc. at Stage-1 (2x210 MW) &
|Stage-2 (2x250 MW) Guru Hargobind Thermal Plant Lehra Mohabbat, Distt. Bathinda
(Punjab). as per detals given in the tender specifcations for a period of one year _|
2/Tender Enquiry No. 280/GHTP/C&IM&IM-104/Vol.4 Daled 16-04-2021
[Routine/ Preventive, Breakdown & Shutdown Maintenance of C&I Equipments/
Instruments, Measurement & Interlocks System, Annunciation System, Flue Gas
|Analyzers, Steam & Water Analysis System, etc., installed at 2X210MW Stage-l and
[2X250MW Stage-Il, Guru Hargobind Thermal Plant (GHTP), Lehra Mohabbat, Distt.
[Bathinda, Punjab as per detalls given in the tender specifications for a period of
jone year.
For detailed NIT & tender please refer to https://epr b
from 17/04/2021 from 11AM onwards.

Note: Corrigendum and addendum, if any, will be published online at

https://eproc.punjab.gov.in

Superintending Engineer/
C&I Circle, O&M, GHTP,

GHTP-18/21 Lehra Mohabbat|

76155/121205/2021/3783

Form No.INC-26
[Pursuant o ule 30 the Companies (Incorporation) Rules, 2014]
BEFORE THE CENTRAL GOVERNMENT, MINISTRY OF CORPORATE AFFAIRS,
REGIONAL DIRECTOR, EASTERN REGION, KOLKATA
Inthe matter of: The 13, Section 13(4) of 1,2013and Rule
30(5) (2) of the Companies (\ncorporancn) Flules‘ 2014

Inthe matter of: HENTECH AGROVETPHVATE LIMITED (CIN-U

'NOTICE FOR SALE OF ASSE
GEMS CARE & CURE HEALTH CENTER PRIVATE | LIMITED  (NLIQUIDATION)

Oficaof e Compory BLENEr oo Sl B ek desla Vesiousizoons
Sele of Assets under Insolvency and Bankruptcy Code, 201

e and T of E-Aucton:Drd Wy, 20711 1100 bt 1. 20pm
(With unimited extension of 5 minutes each)

Tribunal,

0)
g 13 regtredolioatDLF Gallrs, Uit No.605, 6h oo, New Town Opp Homolonr,
Kolkata - 700156, West Bengal.

forming par
Pt

131h January, 2021,

ER MISCELI
UNDER THE JURISDICTION OF SENIOR
SECTION ENGINEER (PATHWAY)
OF KHURDA ROAD

DIVISION..
Approx Cost of the Work m
10 Ten) Months.

17 - 2021 Dl 08.04.2021
DESCRIPTION - RVZel P vElel e lg
INEW IOH SHED WITH PIT LINE IN
[COACHING DEPOT, BNIJBANESWAR
86.50 Lakhs,

06 (Six) Months.

Tender Closing Date and Time :
At 1500 Hrs. of 29.04.2021 (For all the)
Tenders.)

No manual offers sent by Post / Courier/
Faxor in person shail be acoepled agains|

are listed.
For DIC India Limited
Si

Unless explicily stated otherwise, all rights
reserved by MJs Business Standard Put, Ltd.
Any printing, publicaton, reproduction, tans-

any form or by any means, is prohibited with-

Raghav Shukla

out the prior written consent of M/s Business
H Standard Pvt. Ltd. Any such prohibited and
Corp. GM-Legal & [ | 00 % 2 by any personfiegal entiy
Company Secretary | - |shall invite cvil and criminal liabiltes.
Date : April 16, 2021 Re. 1/- Air Surcharge for

Place : Delhi North East States

DEVELOPMENTAL WORK IN HOWRAH ISION

For track maintenance work between Purbasthali & Samudragarh
stations in Katwa-Bandel double line section over Howrah Division,
Traffic Block for 07 days for 03 hours per day will be necessary
on Dn line on every Monday, Wednesday & Frlday of a week
from 19.04.2021 t003.05.2021

T.08.2001 1 ol me pos m p i ny (0 e Petitioner Edtswpnnn of Assets & Propertiesfo sale. — - S—
effectfor such conversion. Price(Rs) | Amount(Rs.) Value
Any person whose interest is likely to be | [tothoC ion 13ofthe: Act, )
! 'y y Medwcalequlvmenl & Other movable assets asper helist
affected by d f the falterat 4 interms of the Special | gfasets a {New, Chatta Charial Road, Banenee hat,[  90.92 Lakhs 9.10Lakhs 1Lacsonly
Ipz or the Extra y 14th April, 2021 to enable Mammala Kahu WestBengal 700141
or send by registered post of his objections | - |th tochange its “State of to"National | |
supported by an affdavt stating the nature of capnal Tertory of Delhr 2083, Raja Rammohan Roy R, Sukanta P
i interest and grounds of appositon o the likel Sarada Pally, Kolata, Wes! Bengal- 70000
Regiona! Direclor, Easler Region, Nizam | - [ofice of P y either on the MCA-21 gov.in) by fing | [
Palace Il MSO Buiding, 3rd Floor, 234 AJ.C i
Bose Road, Kolkata-700020, vihin fourteen Eucionwile < on's s hors 5 A s wht s and Yo recours bass
i o ny iterested buyercen check & subm L bid or he same.
days from the date of publication of this noice | | Regional Director, Eastern Region, Nizam Palace, I MSO Building, 3rd Floor, 2344, AJ.C. | | 47//nt Cereon o - aLeion agency (huckiontoer: Ramprasad Sharma
with a copy to the applcant company at its | |Bose Road, Kolkata - 700020, j
" , i@auctiontiger.net, Mobile No. +91-7958136803
regisered offce af the address mentoned oy Conact poraon on sl
below " Email ID: Mobile Ne 1894412933
Address: Fat 7S, 33 Ballygunge Park, Sd- sd-
Kolkata 700019 gi| | Dt 7.042021, - SuryaKanta Satapathy
For Ho\tzmanm‘er?ﬂona\ Ltd. Director N (1BBIRegn.No-IBBIIPA-001/IP-P00598/2017-2018/11050)
Dale: 17.04.2021 Dir ecm o DIN:00426249 Address: MMS Chamber, Room No. -2, 4A Council House Street, Kolkata - 700001
Place: Kolkata DIN: 00396767 | | Date 16.04.2021 i 4 fith
Place: Kolkata Mizzafarpur, Birar - 842ﬁ02 Contact No.: +Mr 7894412933
FORM B Format C-1
PUBLIC Auuou«cmeur ish in Ne
Rogulation 12of 2016 (for to publish in Newspapers, TV)

Name of Corporate Deblor DUCKBILL DRUGS PRIVATE LIMITED

19.06.1994

FOR THE ATTENTION OF THE STAKEHOLDERS OF DUCKEILL DRUGS PRIATE LINTED

Date of Incorporation of Corporate Debfor
s

. Registrar of

Y
Incorporated / Registered Companies (ROC) - Kolkala

©® RESCHEDULING : (i) 37748 will leave Katwa at 14.55 hrs.
instead of its scheduled departure at 13.00 hrs. (ii) 37924 will leave
Katwa at 15.30 hrs. instead of its scheduled departure at 14.45
i) 37926 will leave Katwa at 15.50 hrs. instead of its

[ y TTimiled Liabily
Identy NumberofCorporet Debtr

‘Address of The Registered Ofice and Principal | DIG80, Lake Gardens, Kolkafa 700045,

Declaration about criminal cases

(As per the judgment dated 25th September, 2018, of Hon’ble Supreme Court in WP (Civil)
No. 536 of 2011 (Public Interest Foundation & Ors. Vs. Union of India & Anr.)

Name and address of candidate: ABDUL SOUMIK HOSSAIN residing at Ramna Etbar Nagar,
PO & PS-Domkal, District-Murshidabad, Pin-742406.

Name of political party: ALL INDIA TRINAMOOL COMGRESS

departure at 15.30 hrs. (iv) 31112 will leave Katwa at 16.27 hrs.
instead of its scheduled departure at 15.50 hrs. ® CONTROLLING:
03178 will be controlled for 30 minutes enroute upto Katwa.
Inconvenience is regretted.

Divisional Railway Manager, Howrah

RN RAILWA

E-mil: p.santanubrahma@gmail.com

AH - 276, Salt Lake, Sector - II, Near Water
Tank No.7, Kolkata - 700091

E-mil: ig

10 Address and e-maifo b used for comespondence
with the liquidator

1] Lot Date for Submission of Claims 15052021

Notice. i Law Tribunal

on frm s letter head and recewed |n time.|
All such manual offers jected|
summarily witt ouianywnslderanun
Complete information including e-tender
documents of the above e-Tender i
lwwir /in
Tote : The praspecive lenderers. arel

advised 1o revisit the websi

Public Notice
TO WHOMSOEVER IT MAY CONCERN

\DF Foods| leﬂed
having its Reglsteved Office at 83/86, GIDC Indusirial Area, Nadiad, 387001

‘commencement of iquidation ofthe Duckbil Drugs Private Limited on 13.04.2021.
‘The stakeholders of Duckbill Drugs Private Limited are hereby called upon o submnl their claims with
13052021

Al D(her stakeholders

he name of

o
{95t for i gy

PR-28/M/21-22

DEBTS RECOVERY TRIEUNAL |II, KOLKATA
Government of India

I
8th Floor, Jeevan Sudha Building, 42 C,
Jawaharlal Nehru Road, Kolkata - 700 071
Case No. RP/234/2020
(TA/491/2015)

State Bank of India
Ve

s
Manish Parsuramka & Ors
DEMAND NOTICE

[To
MANISH PARSURAMKA
SIO SHRI RAJENDRA RAM

'SURAMKA, N.TH 155 HIND MOTOR
COLONV HINDUSTAN MOTDR LTD PIN
12233, He

Alsoal PERMANENTADDRESS P 701,
1ST FLOOR, C.I.T. ROAD, SCHEME - 52,|
KOLKATA, WEST BENGAL- 700014]

712233

RAJENDRARAM PARSURAMKA

S/0. - LATE MAHADEV RAM
PARSURAMKA, N.T.H 155 HIND MOTOR
COLONY, HINDUSTAN MOTOR LTD, PIN
- 712233

Also at: PERMANENT ADDRESS - P-701,
18T FLOOR, C.IT. ROAD, SCHEME -52,|
KOLKATA, WEST BENGAL-700014
GOVARDHAN PRASAD SHAH
AASHIRWAD AHMEDABAD STREET,
MASZID, MUMBAI, MAHARASTRA- 400009

301, YOGI AVENUE BORIVILI,
MUMBAI, MAHARASHTRA- 700091
Inview of the Recovery Certficate ssued|
in TA. No. 491 of 2015 has been ssued by of
the Ld. Presiding Oficer, Debts Recovery
Tribunal - Ill, Kolkata for an amount R,
22,50.100.00(Rupees Twenty Two Lakh
Fifty Thousand One Hundred Only) with
te and future interest @ 14.75%
per annum on with simple on the amount due
from the date of ilng L. 26.07.2011 tl the
date ofrealization and cost ofthe O.A. is due|
againstyou.
You are hereby caled upon to deposit the|
above sum to Certicate Hoider Bank within 15

WEST]

ite 10 (Ten)) ™ vy rTR—
days before he date ofcosingoftender e | Nome ofthe Follo | Certficate ‘:"::‘n':f::;’: ool
o nanges .| Chhaya Shah joiny C005613 | 46688 4668071
Divisional Railway Manager (Engg) / with Ashok Kumar Shah 10 4668170
urda Road (Second jint holder) (both inclusive)
p i
share crifiates.

recovery shallbe made as per ules.

In adiions to the sum aforesaid you will be
lizble o pay;

(a) Such interest as is payable for the period|
commencing immediately after tis nofice off
the execution proceedings.

(o) Al costs, charges and expenses incurred
in respect of the service of this notice and
other process that may be taken for
recovering the amount due.

You are also hereby ordered to appear before
the undermentionedon 10.05.2021.

Give under my hand and seal at Kolkata DRT-3|
his 25h day of March, 2021.

di-
Recovery Officer
overnment of India

Kolkata Debts Recovery Tribunal- 3

CASantanu Brahma
Kolkata, the 17th Aprl 2021 5

Offce (f Any) Of Corporate Debtor Viest Bengal, Inda should write
5 Process | 12042021
7.[ L porate | 13.04.2021 (Date of Lig passed
Debtor by Hon'ble NCLT, Kolkata Bench) OF WEST BENGAL, 2021
B[N fhe nsobvency | C/ 1881 Regn Ho. * i .
professic ! 1BBI/ IPA-001/ IP-P01482 / 2018-19 / 12251 Name Of Cons“tuenCy 63 RANINAGAR
9.[ Address and e-mail of the liquidator, as registered | AH - 276, Salt Lake, Sector - Il, Near Water
with the Board Tank No.7, Kolkata - 700091

ere)
Name of Election: GEI[I]ERAL ELECTION TO THE LEGISLATIVE ASSEMBLY FOR THE STATE

| Abdul Soumik Hossain, a candidate for the abovementloned election, declare for public
on the following details about my criminal a

1881 Regn No. 18BIIPA-011P-P01.

Any person who has any claim i respect of
with the Company or its Registrar and Transfer Agents Link Intime India Private Limited 247
Park, C 101LB.S. Marg Vlkhmll (West),Mumbai 400083 within 15 days of publication of this
notice:

s Confctls

sdi
Place : Kolkata Chhaya Shah jointly with
Date : 1610412021 Ashok Kumar Shah

KOLKATA DEBTS RECOVERY TRIBUNAL - 3

Govemment of India
8th Floor, Jeevan Sudha Building, 42C, Jawaharlal Nehru Road, Kolkata - 700 071
Case No. RP71/2016 (0.A. No. 179 of 2013)
Union Bank of India
Vs-
Mis. Amrita Lal Chatterjee Construction Pvt. Ltd. & Ors.
SALI

Pursuant to the Order No. 22 dated 09.04.2021, passed by the undersigned for the sale by
e-auction of the under mentioned property, 2 s2le o the property wil be carried out as per

ASHIKA GLOBAL FINANCE PVT LTD
CIN U01132WB1994PTC066087
Regd Off: Trinity, 226/1, AJC Bose Road, 7th Floor, Kolkata-700020
Email: Secretarial@ashikagroup.com, Tel: (033) 40102500
PUBLIC NOTICE
In accordance with the Circular no
DNBR.(PD).CC.No. 065/03.10.001/2015-16 dated July 9, 2015)

1) Ashika Global Finance Pt Lid is a private limited company
under C Act 1956 i on 25th
November 1994 having its registered office at Trinity, 226/1, AJC
Bose Road, 7th Floor, Kolkata — 700020 and  registered with
Reserve Bank of India as a Non Banking Financial Company
(NBFC) vide registration certificate bearing no B-05.5583 dated
29.09.2003. The company has not raised or accepted any public
deposit til date.

»

The existing directors of the company Mr. Daulat Jain residing
at 20, Mandeville Gardens, Ideal Gardens, Kolkata — 700019
and Mr. Gaurav Jain residing at 13, Mandeville Gardens,
Kolkata — 700019, are presently managing the affairs of the Company.
The proposed director to be appointed in the company is Mr. Pawan
Jain residing at 13, Mandeville Gardens, Kolkata — 700019. The
management of the company shall vest in hands of entire Board
of Directors including existing and new directors .

In term of the RBI Circular no DNBR.(PD).CC.No.
065/03.10.001/2015-16 dated July 9, 2015; the company has made
an application to the Regional office of Reserve Bank of India,
Department of Non Banking Supervision, Kolkata on 6th April 2021,
seeking approval of RBI for the proposed change in management
of the company. The RBI vide its letter dated 13th April 2021
conveyed its approval for the proposed change in management of
the company.

«

o

Notice is hereby given that any person whose interest is likely to
be affected by the proposed change in ofthe company

Descripton ofProperty: . Al tat e pce o atce of Ryt nd cortanng 0l rea

of 5.84 acres be the same a litle more or less situated and lying in corresponding Tou:

5 JL o 44,55 No.# RS No. 95 wiin Cadasl Seiementand Revsional etlement

record Sabek Khatizn No. 2 and Hel K. Setflement Khatian No. 90/95/79 and 86 under R.S.

Ko No 345 RS, Dag o, 471 n Mouza- Bsighapur Pargna - isupu, .- Bmm
R Offce Gangajalgha, in the District of Bankura and th

Status of Seclion}s) of Acts concerned and brief
case(s) escription of offence(s)
Pending Section 448/427/506/34 of I.PC, 1860 alleged
PS Case No. before JM |offences of house trespass, mischief causing
1264/2015 dated|3rd Court ~ |damage to the amount of fifty rupees, criminal
9/12/2015 intimidation.

GR éll) 260/13  |Pending be- |Section of 143/149/283 of I.PC, 1860 alleged
Metropolitan |PS Gase no. fore 20th Ld. [offences of unlawful assembly, unlawful
Magistrate  |348/2013 dated {Metropoli bly guilty of offence committed in
Court, 28/09/2013 Magi ion of common object, danger or
Kolkata Court obstruction in public way or line of navigation

of order(s
(SLNO. 1t02) NA

B) Details about cases of conviction for criminal offences
Name of Court & date(s)| Description of offence(s) & punish-

ment |moser}
(SLNO. 110 2) NA

Maximum Punishment
Imposed
(SL NO. 1t0 2) NA

*In the case of election to Council uf States or election to Legislative Council by MLAs, mention the
election concerned in place of name of Y.

NOTICE-CUM-ADDENDUM

Bond Fund

The exit

with effect from April 20, 2021.

und,

Macaulay duration of the portfolio is between 4 years and 7 years, of Kotak Mahindra Mutual Fund will be revised as under

thatthe

Scheme

Existing Load Structure Revised Load Structure

DS

the State of West Bengal under aforesaid District coﬂeclorale fioogn B & 1RO, Bunova
The reis is basis" and as per the terms and
condluons snpulaled in (he Procamation of Sale fssued by the undersigned on 19.05.2021.

Th it cond Schedule ofthe Income Tax
Act, o o e ik mad e ingr oo h s following conditions. The property
willbe put up for he sale in the lots specified in the schedule. If the amount o be realized is
satisfed by the sale of a portion of the property, the sale shall be immediately stopped vith
respect bo the remainder.

The Reserve Price fixed for property is Rs. 55,00,000.00 (Rupees Fifty Five Lac only).

The intending purchasers are directed to submit their ofers n sealed covers along wih the
Eamest Money Deposit (EMD) of Rs. 5,50,000/- (Rupees Five Lac Fifty Thousand only) by
17.05.2021, 14.30 hrs. by Demand Dratt favouring "The Recovery Officer, Kokata DRT- I
and payable at Kolkata, along with Bid Application Form and defails of the property, copy of
PAN card, Address proof and identity proof, E-mail 1D, Mobile No. and in case of the company
orany e documendconfiingrpeseniaon  Homey ofhe company and th ecet/
counter fil of such deposit n sealed dlo

Recovery Tribuna -, at the Tribunal's address by hand or by Reg\steled S Pt E1ID
deposited thereafter shall not be considered for partcipation in the e-auction. Te last date
for submission of bids will be on or before 17.05.2021, 14.30 hrs, at the offce of the Tribunal
and Bid Incrementis 1% of the Reserve Price.

‘The successful bidder shall have to pay 25% of the sale proceeds aftr adjustment of EMD on
being knocked down by next date . by 3,00 PM. n the said account. fthe next day is Holday
orSinday ten o e s ffo . Therear, o pucser sl dspwl he balance
75% of th bef  from roperty, exclusive
of such day,or I the 15th day be Sunday et Hody. hen o e ditin day afer the
15th day by prescribed mode as stated abo

‘The undersigned reserves the rght to awopl or refect uny or al bids f found unrezsonable or
postpone the auction at anytime without assigning any reason. In case of defauit of payment
within the prescribed period, the deposit afer defraying the expenses of the sale, may, fhe
undersigned thinks i, shall be forfeited to the Govemment and the defautting purchaser shall
forfei ll caims fo the property or to any par of the sum for which it may subsequently be sold.
‘The propery shl be resold, after the issue of fresh prociamation of sal.

“The date and fime of e-auction s fixed on 19.05.2021 between 11,00 hrs and 13.00 hrs. with
auto time extension of 3 minutes each,tl sale is concluded by e-aucton and bicding shal take

Kotak Bond Fund
within

* For redemptions / switch outs (including SIP/STP)

irrespective of the amount of investment: 0.20%.

For redemption/switch outs (including SIP/STP) after 3
months from the date of allotment of units, irrespective
of the amount of investment: Nil.

Any exit load charged (net off Goods and Services tax, if any)
shall be credited back to the Scheme. Units issued on
reinvestment of Income Distribution cum capital withdrawal
(IDCW)shall notbe subject to entry and exitload.

Nil
3 months from the date of allotment of units,

registered on or after April 2IJ 2021

The level of risk in

The aforesaid revised exit load structure will be applicable only on a prospective basis for Units purchased / SIP / STP

“Riskometer” below:

This product is suitable for investors who are seeking*:
* Incomeoveralongterminvestment horizon

* Investment in debt & money market securities with a portfolio
Macaulay duration between 4 years & 7 years

RISKOMETER

Investorsundorstand thatthei prncipal wil b at Modorat Risk

place through “On

by change in Board of Directors of the company may intimate in
writing to the Regional Office of Reserve Bank of India, Department
of Non Banking Supervision, Kolkata and also to the company at

Mr. Kingshuk Ghosh (No. 9836311889), Head Office address : Mis. C1 India Pvt. Lid, Udyog
Vihar, Phase - 2, Gulf B | No. 301, Gurgaon, Haryana - 22015, email-

All other terms and conditions as provided in the Scheme Information Document/Key Information Memorandum of the

the product them.

(Help Line No
OTAR02020 21122123, 017551561124 | 125,

4Reee Kurer Ve, BronchVerger Goriac o 853485423, 149 22080052 2285755
inch Address : Union Bank of India, Assets

its registered office within 30 days from the date of publi of
this notice stating therein the nature of interest and ground of
objection.

This notice is being given pursuant in compliance with aforesaid
RBI circular and other relevant regulations jointly by the incoming
director and the company.

2

For, Ashika Global Finance Pvt Ltd - the company
Pawan Jain - the Incoming Director

Date : 16.04.2021
Place : Kolkata

Rewvery Branch, 14/1 Ezra Street, Kolkala - o person for co-ordinaling
the sale on behaf of the Bank.
The compete detal about th above aucion, procamaton o sal, the e-auction bid form,
declaration form and detailed terms and conditons and bidding are available on the website
hitps:www bankeauctions.com
Given under my hand and seal at this Kolkata DRT - 3 on Sth day of Aptil, 2021.

- Suhas K Nukhrioe

Rocovery Officer

Mumbai
April 16, 2021

Any queries / clarifications in this regard may be addressed to:
Kotak Mahindra Asset Management Company Limited
CIN: U5991MH1994PLC080009 (Investment Manager for Kotak Mahindra Mutual Fund)
6th Floor, Kotak Towers, Building No. 21, Infinity Park, Off: Western Express Highway, Goregaon - Mulund Link Road, Malad (East),
Mumbai 400097. Phone Number: 022 - 66056825 * Email: 3

For Kotak Mahindra Asset Management Company Limited
Investment Manager - Kotak Mahindra Mutual Fund

d/-

Nilesh Shah

Managing Director

com e Website:

kotak.com

India
Kolkata Debts Recovery Tribunal - 3

Mutual Fund investments are subject to market risks, read all scheme related documents carefully.
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- R/o 1621, Tagore Park
Naskarhat Tiljala Kolkata
700039 have changed my
name to Krishangi Agarwal
for all purposes.
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FORM B
PUBLIC ANNOUNCEMENT

[Reguitior 20181
FOR THE ATTENTION OF THE STAKEHOLDERS OF DUCKBILL DRUGS PRIVATE LIMITED
bior DU DRUGS PF LIMITED

| 18

Registar of

| companis (100 -Kolala

ly | U24z32WB1994PTC063258

&l
denty Number of Corprate Debtor

5. | Address of The Registered Office and Principal
Office {1 Any) Of Gorporale Deblor___1 \
Date of Giosureof Insohency Resolton Process

Diti60, Lake Gardens, Kolkata 700045,
West Bengal, inda

12042021

13.04.2021

by Honible NCLT, Kolka Bench)

Deblor
| 8. | Name and registraion number of he insolvency | CA Santanu Brahma, 1881 Regn No.:

1881/ IPA.0O1 / IP

9| Address and e-mai of e quidato, as regsiered
ith the Board

- 276 Sa Lo, Sacr 1 Near Wistr
Tank No.7, Kolkata - 700091

E-mait ip santanubrahma @qmailcom
AH - 276, Salt Lake, Sactor - Il Near Walor.

0] Address and e-mall o be Lsed forcomespondence
ith the liquidator

4] Last Date for Submission of Claims
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BRAITHWAITE & CO

(A Govt. of India Un
ide Road, Kolkata 700 0.
‘Open Tender No. BCL/IPUR/WAGON POH/20-21
Sealed offers are invited in Two bid system for

%"

uaTE

ferfazs
| _cin : L2r3zows1seacotozeztt |

(TSRS - aw 2w
Afa

contractor for Repairing (POH, Corrosion & NPOH) activities al
Rolling stocks in a Railway Workshop including operation &
maintenance of the said establishment as per tender conditions
under supervision of BCL Management.

Last date of sale & submission of tender is 21 days from the date
of publication (both days inclusive). Interested parties may
collect the Tender document from Purchase Dept., Braithwaite &
Co. Ltd., 5 Hide Road, Kolkata on all working days from
10.00 hrs to 14.30 hrs against payment of Rs.1000/-
(non refundable) by Bank Draft / Pay Order in favour of
“Braithwaite & Co. Ltd", payable at Kclkata towards cost of
tender Tender also be

from our website wvmbraithwallamdla com and offer can be
'submitted as per tender conditions.

All TCNs & Corrigendum etc. will be notified in our website
‘www.braithwaiteindia.com only.

Sr. Executive (Purchase)

f /AT 97
(eAgqan) @3t ACHHi-a7 W

Nitin Kumar Rasiklal, son of late Rasikial
Shah (also known as Rasiklal Nagardas)
formerly residing at 10, Sarat Bose Road,
il TO0GZ0ardpreseny esng i
43, Rajkrishna Ghosal Road, K
700042 do hereby solemnly declares mat
Nitin Kumar Rasiklal & an Shah is the|

Rl
mm(twmni m:r

same & one
before the 1* class Magistrate,Kolkata
dated 12.4.2021.

afe
SIas-safeffos | farn wm
www.mstcindia.co.in ~4 79 W
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4/17/2021

Aajkaal eNewspaper

FORMB
PUBLIC ANNOUNCEMENT
[Regulation 12 of the Insolvency and Bankruptcy (Liquidation Process) Regulations, 2016]

FOR THE ATTENTION OF THE STAKEHOLDERS OF DUCKBILL DRUGS PRIVATE LIMITED

Name of Corporate Debtor

DUCKBILL DRUGS PRIVATE LIMITED

Date of Incorporation of Corporate Debtor

19.05.1994

Authority Under Which Corporate Debtor Is
Incorporated / Registered

Ministry of Corporate Affairs, Registrar of
Companies (ROC) - Kolkata

Corporate Identity Number / Limited Liability
Identity Number of Corporate Debtor

U24232WB1994PTC063258

Address of The Registered Office and Principal
Office (If Any) Of Corporate Debtor

D/660, Lake Gardens, Kolkata 700045,
West Bengal, India

Date of Closure of Insolvency Resolution Process

12.04.2021

Liquidation Commencement Date of Corporate
Debtor

13.04.2021 (Date of Liquidation Order passed
by Hon'ble NCLT, Kolkata Bench)

Name and registration number of the insalvency
professional acting as liquidator

CA Santanu Brahma, IBBI Regn No.:
IBBI / IPA-001 / IP-P01482 / 2018-19 / 12251

Address and e-mail of the liquidator, as registered
with the Board

AH - 276, Salt Lake, Sector - Il, Near Water
Tank No.7, Kolkata - 700091.
E-mail: ip.santanubrahma@gmail.com

Address and e-mail to be used for comespondence
with the liquidator

AH - 276, Salt Lake, Sector - Il, Near Water
Tank No.7, Kolkata - 700091.
E-mail: liq.duckbilldrugs@gmail.com

1"

Last Date for Submission of Claims

13.05.2021

Kolkata, the 17th April 2021

Notice is hereby given that the Hon'ble National Company Law Tribunal, Kolkata Bench has ordered the
commencement of liquidation of the Duckbill Drugs Private Limited on 13.04.2021.

The stakeholders of Duckbill Drugs Private Limited are hereby called upon to submit their claims with
proofon or before 13.05.2021, to the liquidator at the address mentioned againstitem 10.

The financial creditors shall submit their proof of claims by electronic means only. All other stakeholders
may submit the claims with the proofin person, by postor by electronic means.

Submission of false or misleading proofs of claim shall attract penalties.

CA Santanu Brahma
IBBI Regn No.: IBBI/IPA-01/IP-P01482/2018-19/12251
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